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[Dr. Saradish Roy]

wages to the workers on the basis of
norms laid down by the Fifteenth
Indian Labour Conference.”

MR. CHAIRMAN: Resolution moved:

“This House ‘expresses its grave com-
cern at the falling real wages of the
Indian workers cobsequent to the
abnormal rise in prices of essential
commodities and failure of the Govern-
ment to grant need-based minimum
wages to the workers on the basis of
norms laid down by the Fifteenth
Indian Labour Conference.”

Now, Dr. Saradish Roy, you may please
continue your speech on the next day,
sometime when the subject comes up.

17.04 hrs,

DISCUSSION RE. HISTORICAL DO-
CUMENTS BURIED WITH THE TIME
CAPSULE AT THE RED FORT
ON 15.8.1973

MR. CHAIRMAN: ‘the House will
now take up Discussion under Rule 193.
Shri Sezhiyan. The tin.. allotted is two
hours.
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): I would
like to draw the attention of the House
to the reply to a question that I gave on

the 19th November, 1973 in this House.
T said that:

“Within the limitation of its compass,
it was designed to preserve an authen-
tic record of our time for posterity.
Having regard to this concept, the ques-
tion of contemporaneous publication or
laying the text of the documents on the
Table of the House, does not arise.”.
Hon. Members wish to raise this dis-

cussion, and after they have made their
submissions, I shall make my submissions
to the House,

SHRI SHYAMNANDAN MISHRA
MBecusarai): On the basis of what the hon.
Minister has said, I rise to a point of
order,

L

(Interruptions)

Time Capsule on 15-8-73 (Dis.)

MR. CHAIRMAN: I am giving
to everyone. Do not generate heat.

time

SHRI K. P. UNNIKRISHNAN (Bada-
gara): We should know what he is talk-
ing about.

SHRI SHYAMNANDAN MISHRA: It
will come in clear focus.

SHRI VASANT SATHE (Akola):
Portunately what he says is not going into
the Capsule. He can go ahead.

SHRI SHYAMNANDAN MISHRA: 1
know only untruth will go into the Cap-
sule. This shows the depth of depravity
to which the country is being sunk in
every field. I demand the head of the
Minister who is responsible for this (Inter-
ruptions). Do you undersiand what it means
in parliamentary language? The hon.
Minister has taken his stand in the reply
that had been given earlier to a question.
Precisely the reply to the question has
been the cause for action so far as we
are concerned. Therefore, we gave notice
of this discussion,

The point to be considered is whether
the Government wanted an authentic re-
cord to be handed down to posterity.
The claim of the Government in reply
to the question has been that it was so,
So far as we have been able to
learn from what has appeared in
the newspapers, that it is not at all an
authentic record: in fact, it is & perverted
record. Then  wherever is souzht to
be handed down to posterity cannot be
kept secret. If thev want anv authentic
history to be handed down to posterity,
they should have left it to historians, No-
body is going to swallow the history pre-
pared by this dishonest Government with
the help of dishonest hictorical research
(Interruptions), Nohodv is going to
swallow this, The Government is dis
honest and corrupt.

AN HON. MEMBER:
withdrawn.

It should b

PROF. §. NURUIL HASAN: T
like to sav that the shout'ng and the la-k
of manner that h. has always disnlaved
is not going to unnerve us, He should

wrnly
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[Prof. S. Nurul Hasan]
not talk of historians in this vein, He
cap shout whatever he likes against me.

SHRI SHYAMNANDAN MISHRA: It
is not an authentic record (Interruptions)
Nobody can preveit me from saying what

I have said with regard to the Govern-
ment.

MR. CHAIRMAN: Unless you know
the contents, how can you bring all these
charges?

SHRI ATAL BIHARI VAIJPAYEE:
We are asking for the contents,

SHRI SHYAMNANDAN MISHRA:
We are asking for the record. I will say
this Government is corrupt and dishonest.
It is corrupting historical research (/n--
terruptions) Please hear me fully,

wawfa wgew @ T St F
g & f& & ) fewoz & f ol
99 Fqd § @ 1 2, 37 97 2faw
qr Waq | za gog FT fAuim sy
wEeg &9

SHRI SHYAMNANDAN MISHRA:

These historians are stooges of the Govern-
ment.
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SHRI SHYAMNANDAN MISHRA:
1 am raising a different point. You do
not allow me to proceed.

swmfa e . gw Qs F—
wm #41 93T o &, # A4S g
) wR T oaw ¥ F q PR
&5 eI ¥ W g1 @
FETaTAY F ¥ WY #1 AT §B FgA L
sfegn, fee sav & o AT 7T
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AT A g ... (=wEm) ..
SHRI C. M. STEPHEN (Muvaltu-
puzha): Sir, on a point of order.

MR. CHAIRMAN: Shri Mishra is also
on a point of order. I have allowed him.
(Interruptions) When there is already
one point of order, how can there be an-
other point of order?

SHRI VASANT SATHE:
the manner of his speaking.
to have lost his temper.
it" and so on.

It is about
He seems
He says “damn

MR. CHAIRMAN: I will give you
time. Do not waste the time of the
House. I will call you.

SHRI SHYAMNANDAN  MISHRA:
The point that I am seeking to make is
that the Government cannot take the
plea that this is meant to be secret.

SHRI C. M. STEPHEN: Is it a point
of order? Under what rule?

SHRI SHYAMNANDAN  MISHRA:
Yes; because they are taking the plea
that these things are meant to be kept

as secret. (Interruptions) Sir, will you
allow me to go on?
MR. CHAIRMAN: Order, please.

Please go on.

SHRI SHYAMNANDAN  MISHRA:
Any historical document handed down
to posterity cannot be kept secret.
Egyptian history is recorded in Pyramids.
1lnless there is something  shadey
about it, all history has to g0
down to posterity through the his-
torians.  (Interruptions) These things
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N
cannot be  kept secret. There is no
purposc in kecping the history secret,

which is going to be handed down to
poslerity, }

MR. CHAIRMAN: These poinls can
be made by you in the course of the
speech.

» -SHRI €. M. STEPHEN: This is dis-
honesty. Claiming 10 make a point  of
order and making a specch—that is Jis-
honesty.

MR. CHAIRMAN: That is a point
that you may make while you are speak-
ing. If you want lime to speak, you
speak and then make that point. The
Minister will reply, That is not a point
of order.

SHRI SHYAMNANDAN  MISHRA:
Is it meant to be sccret? Can it be
meant to be secret? (Interruptions)

MR. CHAIRMAN: You can make
that point in your spcech,
SHRI SHYAMNANDAN MISHRA:

You know about it. These gre facts.

MR. CHAIRMAN: Mr. Sezhiyan.

SHRI SEZHIYAN (Kumbakonam):
Mr. Chairman, Sir. on the last Inde-
pendence Day, a time capsule was buried
at the historical Red Fort to leave for
posterity a record of events connected
with India’s Independence, covering a
period from August 15, 1947 to Aurust
15, 1972, 1t is also reported that in the
said time capsule, portraits of national
leaders, micro-filmg of the Constitution
and the Bhakra-Nangal project, and re-
cordings of the  speeches made in  the
Constituent Asscmbly on August 14-15th,
1947 have been put in the time capsule.

Sir, as demanded by my senior col-
leagues, Mr. Vajpayee and Mr, Shyam-
nandan Mishra, it would have been
helpful if the Minister had come forward
to publish the connected documents or
to place them on the Table of the House.
Tt would have been  helpful for the
Members of this House and the histo-

rians outside to- get an authentic Version;..

" Copies

268
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but the Minister has not been obliging.
It has been fully published in the Delhi
weekly called  Shakti, edited by our res-
pected fricnd, Mr. M. L. Sondhi, who was
a4 Member of this House, and published
by Sunthanam Trust.

It is truc that while answering a ques-
tion he has given the reply, which he
has also quoted and which 1 have
got with me. Hc said:

“....Within the limitation of its
compass, it was designed to preserve an
authentic record of our time for pos-
terity.  Having regard to this concept,
the question of contemporancous pub-
lication, or laying the text of the docu-
ments on the Table of the House, does
not arise.”

I do not know why a document pre-
pared by Government should be kept top
s:eret for 5000 years without being
divulged to the contemporaneous audicnce
here. In this respect, I can invitc the
attention of the Minister and of the
House to the time capsule sunk in  the
United States in the ycar 1938 —Septem-
ber, 1938—in the New York World Fair
at the Flushing Mcadows. Probably it
was the first capsule sunk. It was
made of cupaloy—copper alloyed
with small amounts of chromium
and silver—7}" long. It contained a
microfilm carrying more than 10 million
words and 100 articles of use in the in-
dustrial, social, cultural and day to Jay
use. It contained a book of Bible and
also a Book of Record telling the siory
of the time capsule and its conlenwo.
of this book were circulated free
to all the museums, libraries ctc. through-
out the world. T do not know what (op
secret of a confidential naturc was there
in our capsule. Perhaps soncthing un-
printable is there and that is why it is not
being printed and circulated, That is the
only conclusion we can come lo.

I have a copy of the text Inmdiu since
1947 prepared by the Ministry ond buried
with the time capsule. I am going to
authenticate it and lay it on the Tahle
at the end of my speech.
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The minister said, he has already
answered the question on 19th November
1973. Since then my half-hour discus-
sion on that question was allowed and )
wrote a very humble letter to the minister
on 5th December requesting:

“1 have been informed that there will
be an half-an-hour discussion. ... would
request you to supply me well in
advance a copy of the text of the
documents placed in the Time Capsule
for my use in regard to the proposed
discussion.”

On the same day there was a meeting
of the business advisory committee and
my half-an-hour discussion was converted
into a discussion under Rule 193 for
fuller discussion and participation by all
parties. Then wrote the following letter
to speaker the same day:

“Further 1o our discussion in the
Busincss Advisory Committee meeting
today, 1 am enclosing a copy of my
letter of date o the Minister of Edu-
cation.. . I request you to kindly direct
the Minister to forward the text and
have the stencilled copies circulated
to the Members of the House for re-
ference and use in the proposed dis-
cussion on the Tth December 1973

My letter to the Minister has been ignor-
ed. [ have not received any reply.

I have
has

PROF. S. NURUL HASAN:
sent a reply yesterday, Maybe it
not reached the hon. member.

SHRI ATAL BIHARI VAJPAYEE:
Does it take so much time for letters to
travel from one place to another within
Delhi?

SHRI SEZHIYAN: I may not be a big
man nor my party a big one in your
hooks.

My party has been ignmed in the
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he were to rely on the Capsule, may nol
koow that there was a DMK Party.
That may happen about 5000 years luter.
But now why do you ignore me in this
House, an elected member? My humhle
appeal to all the members is this. I am
looking at this question in a broader
perspective. It is not a question of this
party or that. The future historian is
going to judge the entire working of
parliamentary democracy in this country.
Whether we sit on this side or that side
is going to be immaterial. What kind
of  history are we going to give? My
feeling is India deserves a better history.
The future historican explorer who may
tread on the Red Fort and pick up the
capsule is pgoing to be unfortunate, be-
cause he will be baffled by the contradic-
tions and inconsistencies found in the

report. )

This question should be considered
by everyone in this House irrespective of
party affiliations, whether this is a
desirable  way of informing posterity
about the conditions which were prevail-
ing during the limited period 1947 1o
1972. That is why T am approaching the
subject more in anguish than in anger,
more in sorrow than in spite. If at that
time all other records are obliterated and
~#e are going to be judged by this
capsuled history, there will be a poor

picture, an untrue picture.

If in a distant future all ths bisto-
rical records are obliterated, and a
person who comes into the scene 5,000
years later were to depend entirely on
this capsule, he will find that there was
a person called Mahatma Gandhi “who
believed in non-violence.” But from this
record, he may not know that this
apostle of peace was assassinated in Jan
uary 1948, Since we are talking
of the period 1947-72, is it mnot
worthwhile to record the assassination of
Mahatma Gandhi? Should we not say
that this apostle of peace was done to
death and that even while he was dying
he was blessing the assassin with folded
hands? But that does not find u place

Time Capsule and the future historian if in the record of this histagy.
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For this recorded capsule the future
historian will not be able to know that
there was a person called Rajaji or Shri
C. Rajagopalachari, the first Governor-
General of this country, he will not bte
able to know that there was a person
called Dr. Rajendra Prasad who was the
first President of this country; he will be
ignorant of the succeding Presidents,
Dr. Radhakrishnan, and Dr. Zakir
Hussain, he will not be able o know, you
will be surprised to find the name of
Shri V. V. Giri as the President of India
at the time of the blessed burial of this
time Capsule. The future historian also
will not know that there was a person
called Shri Lal Bahadur Shastri who,
though short in physical stature, was tall
in his mental stature, who went all the
way to Tashkent as a pilgrim of peace
1o establish peace in this part of the
world. Don't you think that that name
deserves to be inscribed in this record
when we are dealing with  historically
significant events for the period of first
twenty-five years of Indian independence.

When 1 read the whole text very care-
fully, 1 found that there are only seven
names mentioned there. Before I men-
tion the names, I want lo make it very
clear that for four of those names 1 have
got the fullest of regard and they deserve
a place in this limited record of history,
und they are Mahatma Gandhi, Jawaharlal
Nehru, Vallabhbhai Patel and  Shrimati
[udira Gandhi. They deserve a place
in this text and 1 am not going to comn-
test that. But don't you think that the
names of the Presidents of the Republic,
starting from Dr. Rajendra Prasad and
ending with Shri V. V. Giri also deserve
some place in that capsule? When you
have inscribed 10.000 words, could you
not find some room to inscribe these
names in that capsule? ‘There are very
many worthy names and significant events
that  deserve mention in this historical
dissertation. lest you may accuse that
I am having a very narrow attitude, let
me quote what the Hinductan Times

says:
“After Independence, was not the

assassination of Gandhi a major event?
Was not Namboodiripad's _oomummilr

Time Capsyle on 15-8-73 (Dis.)

government in Kerala the first to come
through the  ballot, a  significant
event? Was not the challenge posed by
the DMK in Tamil Nadu and the emer-
gence of coalition governments in
other States in 1967, a significant turn-
ing point in India's history in contrast
to the monopoly over power the Con-
gress enjoyed during Nehru's days?....

Does not India since 1947 have a
social  structure? Is it not bursting
with  pronounced social changes?

Don't we find the old caste structurc
crumbling and Indians of all castes do-
ing business? Have not the social re-
formers like Ambedkar and E, V.
Ramaswami Naicker (Periyar) made an
impact on our social scene?”

Eevn the architect of the Indian Consti-
tution, Dr. Ambedkar, does not find a
place in his capsule,

Apart from these four persons, who
had the honour of being inscribed in this
capsule to be left for the posterity?
Among those three names, the first is that
of UN Mediator for Kashmir problem,
GIl. MacNaughton. But the name of Shri
Lul Bahadur Shastri, who went all the
way to Tashkent in search of peace and
died there, did not find a plu:z2 in this
capsule. Yet they have mentioned the
name of Gl MacNaughton, wha came
to mediate ijn the Kashmir aggression.
The name of Avigrkar Aanadurai who
became the first DMK Chief Minister of
Tamil Nadu has bzen found not fit en-
ough to be inscribed there. The riss of
DMK is a significant event in the ‘ast 25
years. But his name has been complete-
ly ignored. It was not good enough
because he happened to be an Indian.
But about Sir Owen Dixon who came as
the UN medijator, his name is honoured
there.

The name of the third Mediator, Frank
Graham has also been considered worthy
for recognition in this histroical text.

SHRI BHAGWAT JHA AZAD (Bha-
galpur): What are the other threc
names?
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SHRI SEZHIYAN: General Mc.
Naughton, Sir Owen Dixon and Frank
Graham. All of them wsere three
Mediators who came to scitle the affairs
of Kashmir, and very much against India.

1f the history is to be read by person
5000 years later, there are some policy
decisions inscribed there, T want to know
from the hon. Members on the other
side: Do they accept what is given in
this text on the problem of Kashmir
dispute?

After the names of these three persons
have come in the text, there is a whole

page devoted to Kashmir., There, it has
been said:
“The question of plebiscite in

Kashmir would not, from India's point
of view, arise until this area is cleared
by the U.N.O., of Pukistani troops.”

Do  you subscribe to this view that if
Pakistani troops are cleared, you are
prepared to hold a plebiscite in Kashmir?
This is what the text of the Capsule savs.
Is that the stand taken in 1973 when
this Capsule was put?

Then, there are many remarks made
about political parties in this country....

SHRI C. M. STEPHEN: You are
proceeding on the basis that it is the text
of Capsule.

SHRI SEZHIYAN: 1 am authenticat-
ing this context. If the Minister is bold
enough, Jlet him contract that. I am
prepared to take any penalty or any cen-
sure that this House is ready to give me.

Here, very many political parties have
been given upsavoury and questionable
opithets. T will leave it to them to reply
to these things.  Happily, the D.M.K.
has not been included in this one nor Mr.
Kamraj. Probably, when the history was
being written, they were not quite sure
whether the D.M.K, enjoyed the good will
of the Prime Minister and on which side
Mr. Kamraj proposed to settle, so, both
names have been left out. All other
political parties have been taken to task
in a very brusque way,

DECEMBER 7, 1973

Buried with Time
Capsule on 15-8-73 (Dis.)

Qur friend on left has been described
as:

304

“Jan Sangh (Peoples’ Party)is a
militant orthodox Hindu party, oppos-
ing the concept of secular state...”

It is for him to reply to that,

Then, Mr. Shyamnandan Mishra's
party has the honour of being mentioned
as:

“Congress (Opposition) party—-
—it is not Congress (Organisation) Party—

v....founded in 1968 after break with
the All—India Congress of Indira
Gandhi (the present Prime Minister),
this party advocates a socialist pro-
gramme in  theoru, but in practice,
tends towards conservative policics
favouring the upper and middle
classes..."

That is a thing he has to reply.

Even Mr. H, N. Mukerjee’s party has
not been given a clean chit. That has
been described as:

“a national democratic front of all
patriotic  forces, including workers
peasants, intelligensia...... .

—afterwards comes the mud—

“....and the bulk of the noﬁ-mcmo-
polistic bourgeoise..."”

That has also been included. It further

says:

“this party aims at the non-capita-
list growth of economic development
and a socialistic democracy to be
achieved by winning a stable majority
in Parliament..."

T think, Karl Marx may well be turning
in his grave if this is the objective of the
Communist Party.

Even Congress (R) has been spared in
this text, In the beginning of the para,
they have paid a very glowing tribute to
the Congress (R). They said;

“The most important among the
national political Parties is the Indian
National Congress which led the
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country towards freedom and which
stands for establishing a secular, demo-
cratic and socialist society in India.”

Many of us were in the Congress, not in
the post-1947 period, but even carlier. In
1942 1 was in the Students’ Movement
braving the lathi-charge...

SHRI K. P. UNNIKKISHNAN:
Many of your partymen sided with the
Britishers.

SHRI THA KIRUTTINAN (Siva-
ganga): No, no.
SHRI K. P UNNIKRISHNAN:

no? Then you do not know the history
of your own party. You are talking
about patriotism?

SHRI SEZHIYAN: I do not want to
take the time of the House. [ can reply
to him in a betier way.

-

1 said that T was in that movement.
If you want to challenge it, tken
challenge. D.M.K. was founded only in
1949, 1 cannot understand why Mr.
Unnikrishnan is objecting (o a paragraph
which pays tributes to his party. “The
most important among the national
political parties is the Indian National
Congress which led the country towards
freedom"—this is the opening sentence.
Then, vou come to the next page. There
it says:

“In this election (1971 elections) the
Congress led by the Prime Minister
Gandhi's group secured 352 seats,
making a clear two-thirds majority.”

If it has said that it is the Congress
Party led by Mrs. Gandhi, it is a tribute
to you, It does not say ‘Congress Party
led by Mrs. Gandhi’, it says ‘The Con-
gress led by Mrs. Gandhi's Group”, as if
there is 3 coterie there above you and
leading you. I do not think it is accept-
able to any political party. .

17.37 hrs. )
[Dr. SarADISH RoOY in the Chair]

SHRI B. V. NAIK (Kanara): That is
historical objectivity,

Time Capsule on 15-8-73 (Dis.)

SHRI SEZHIYAN: Sir, this document
bristles with many contradictions, many
falsified information and very many in-
consistencies. Two or three, because [
do not want to take the time of the
House, 1 will mention.

Here is a publication of the Govern-
ment of India—‘India, 1973' available in
print and available to everybody who can
pay for it. It is not a top secret docu-
ment. Therc also, it has given a retro:-
pect for the last 25 years. On the open-
ing page itsclf it says:

“All these pigantic tasks were takcn

up simultaneously after the Indepen-
dence and the resources of the infant
State were geared to thg task of pro-
viding homes and work to over nin:
million persons who had crossed into

the country in search of security and
a new life.”

After Independence, nine million people
came as refugees into this country and it
proved a hard task for the infunt State
to settle them. That is what “India
1973" describes in its 25 years, retrospect.
You take this text that is kept in the cap-

sule to be read after 5000 y=ars. There it
is said:

“Secondly, to provide immediate
relicf and then to make necessary
arrangements for the rehabilitation of
84 million non-Muslims who have en-
tered into India from the newly created
Eastern and Western Pakistan, , »

India 1973 available for contemperaneous
reference puts the number of the refugees
as nine million, So, after 5000 years of
fnlrwal 500,000 people go away and it
is reduced to only 84 million. . .,

SHRI H. N. MUKERJEE

(Calcutta-
North-East): Non-Muslims?

SHI.{I SEZHIYAN: Yes, Non-Muslims.
That is what it says. If you see the same
page, about a dozen sentences later, even
this figure is contradicted. In the same

!'mge' another contradiction arises. There
it says:

“But the refugee influx not

; only
continued for several years reachj

og a
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[Shri S:zhiyan}
total of about 8 million people by the
end of 1950, but the gigantic task of
rehabilitating these 8 million uprooted
people has to be attended to.”

About a dozen sentences carlier, it says
8% million and then later on, it has come
to 8 million. There it was only ‘Non-
Muslim’ and here it is all the refugees
after three years. This is a contradiction
that has gone into this and unless you
consider the persons who come after
5000 years to be completely devoid of
any knowledge of arithmetic, you cannot
explain this anomaly...

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar): The capsule will perish.

SHRI SEZHIYAN: It is meant to be
unearthed, If it is to give the history,
reflecting the conditions of the country,
it should say how Parliamentary Demo-
cracy functions in this country. It simply
s5aYs:

“As for the structury of the Govern-
ment, the Constitution provides for a
Parliamentary form of Government,
as in Britain,”

What is your Government? It is Gov-
ernment as in Britain! The explorer who
comes 5,000 years later should go to the
area of the globe that is Britain now and
exhume another capsule if it were there
to find out the nature of Parliamentary
democracy in Britain to find out the type
of Parliamentary democracy in India!

And also, Sir, very many wrong things
have been said. Tt has been said:

“The Members of Lok Sabha are,
with few exceptions elected directly by
the people, normally once in five
years.”

All right, no quarrel. The next sentence

says—

“The President has the power to
nominate a few members to represent
the backward communities or back-
ward territories.”

Nowhere in the Constitution is it said
that the President should nominate a
person coming from backward areas and

AY
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backward territories. The Constitution

only says ‘Not more than two persons to
be nominated for Anglo-Indian com-
munity’. Nomination is made for one
person to represent Arunachal Pradesh.
The Constitution does not say, backward
community or backward area. Why
do you import  certain things
which are not there in the Constitution?
The person will explore this thing 5,000
years later, What will he think? They
have put the copy of the Constitution
also there in the capsule. By reading
both these things will he not find how
inconsistent the Indian historians had
been in the year 19737

It has been said as to how the Legisla-
tive Councils in the States are being

formed:

“While the Second Chamber (that
is, Council) is indirectly elected by
public bodies such as  municipalities,
universities, etc..."

If you see the Constitution, universities
do not have any representation. Only
the graduates have got a representation,
teachers have got representation, not the
universities. But the text says that
universities elect Members to the Legis-
lative Council in the States, This is not
there in the Constitution.

Some new definitions have been invest-
ed. Regarding joint sector, the Capsule
states:

“Private sector industries which
receive financial assistance from public
financial organisations like the Indus-
trial Development Bank of India, Fin-
ance Corporation, Life Insurance Cor-
poration and the Unit Trust are des-
cribed as Joint Sectors.”

If any private entrepreneur gets a loan
or gets an assictance from the LIC or a
public finance institution, his firm be-
comes a Joint Sector. That is the defini-
tion given for the Joint Sector. In cold
black and white, this is written,

Also, some tall claims are beine made
against the dismal conditions prevailing in
the Country. A true picture of India
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should have been given. The authentic

history boldly proclaims:

“In the field of agricultural produc-
tion, the greatest achievement of free
India is that the threat of famine has
been virtually eliminated from the
country.”

They say, in the year 1973, famine has
been virtually eliminated from the coun-
try. Probably, Sir, when the capsule is
opened in the year 1973, famine might
have been eliminated, by then, or else
our people might have been eliminated,
the entire world may re-enter a stone
age. But they should not have tried to
pass on an untruth in the capsule for
future consumption.

Now, I want to give two biggest how-
lers which could not be found anywhere
clse. One of the newspapers described
this as bazaar notes for the IAS. If any
LAS candidates reads this thing, even if
a secondary-school boy reads this thing,
instead of 10,000 words, omitting the one,
he would get 0000 marks for the answers
he gives on the basis of distorted history.

They describe in rosy colours certain
declopment projects undertaken in the
field of Irrigation and Power. About
Bhakra-Nangal Project it says:

“A joint venture of Gujarat, Haryana
and Rajasthan; it is the biggest multi:
purpose river valley project which has
been completed.”

Instead of Punjab, they have put
Gujarat. The future historian should try
to go to the ancient geographies of India
to find that Gujarat is mnowhere near
Sutlej and Beas' The next one is Pras
Project, It says:

“Also a joint venture of Gujarat,
Haryana and Rajasthan.”

It is evident that a person who does not
even know the whereabouts of Gujarat
or Punjab, has been commissioned to
write the history to be put in the time
capsule.

As I had said earlier, this text does not
do justice to India. It does not do justice

Time Cap.‘ule on 15-8-73 (Dis.)
even to this Government. It does not do
justice to all the political parties. In
regard to the Bangla Desh war, we konow
how much India went all the way morally
and spiritually, emot.onally and physical-
ly to help Bangla Desh to attain freedom.
But that has been treated in a very casual
and shabby way. At page 18, it has been
stated:

“In the 1971 conflict India volun-
tarily offered cease-fire after a fourteen-
day war which brought freedom to the
people of Bangla Desh from the
oppressive and exploitary rule of the
West Pakistani military rulers.”.

Actually, it was the other way round.
They agitated, and then we went to help
them. But from this text it looks as if
we wenot on a war and then offered cease-
fire from which they got freedom. Instead
of putting in only one sentence I wish
they have put in a few more sentences
regarding .his glorious achievement of
this Government of India during the 25
years of Independence.

Regarding India's physical background,
what do we find in the text? What idea
will a person five thousand years |ater get
about where India was actually situated
in the world geography?

In India, 1973, it has been stated:

“In the north-west, Afghanistan and
Pakistan are at the border of India.”.
But if you sce this capsule text you will
find only Pakistan being on the Western
border. Afghanistan is obliterated out of
the map in this text.

There is also another very peculiar
thing. A person who comes about five
thousand years later will not know how
many people lived in India. Newhere in the
entire document is anything mentioned
about the Indian populations about 548
million people living in India in the year
1971. A future person wili Jever know
it from this document, but he will have
to make some projections and arrive at
some figures in regard to the pcpulation
of India,

He will also be ignorant about the lan-
guages of India. During thes, 25 years
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of Independence, after the British went
away, the natioaal languages have deve-
loped in a remarkable way. Very fine
literature has been produced to express
the aspirations and broodings of the
awakening people in their own languages.
But this text which devotes so many
pages to so many other items has not
much to offer on the linguistic pattern
and growth in India of 1947—1972.
Only this much about the national lan-
guages is said:

“The National Book Trust which
was set up in 1957 has published so
far 750 books in various Indian lan-

That is the monumental achievement in
the twenty-five years of history of Inde-
pendent India relating to the national
languages, all the fourtecn languages in-
cluding Marathi, Bengali, Gujarati,
Hindi, Malayalam, Tamil, Telegu, Kan-
nada and other languages put together.
This Government has succeeded in pro-
ducing only 750 books during these
twenty-five years of freedom. That is all
the monumental work that they have
done.

I demand that the text that has been
buried with the capsule should be made
public. If there is a foul murder and a
hasty burial with all the evidence sup-
pressed, the body is exhumed and sent to
the experts for investigation. Here also,
this capsule should b exhumed,

History has been wvery wildly distorted
and falsified. It has bccome a futile
cxercise in inconsistency and untruth.
It is not to the Opposition parties only
that injustice has been done, and it is not
to the Government only that injustice has
been done, but they have done a great
injustice to the entire Indian people, to
all the 550 million people and more.
This is a great injustice done by a com-
placent Minister and an incompetent
Ministry and a person who calls himself
a historian, which is a very tall and false
claim to make.

DECEMBER 17, 173
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[SHr1 K, N. Tiwary in the Chair]

Thercfore, I once again appeal to all
sections of the House and to the Minis-
ter himself not to stand op formalities,
not to stand on prestige. If India’s
prestige is to be judged 5,000 years later,
let it be examined even now. It will be
a good thing to set right things which
need to be set right. I am not very clear
about the Minister's role in this matter.
He may not have looked into it. Though
an eminent scholar and professor himsell,
he may not have looked into it; if he
had, I am surc, these inaccuracies and
inconsistencics would have been removed.

Therefore, once again I make this appeal
to the Minister,

Before I conclude, 1 may be permitied
to lay on the Table an authenticated copy
of the text duly signed by me. I am
placing it on the Table. [Placed in the
Library. See No, LT-5928A/73].

MR. CHAIRMAN: That will be sent
to the Speaker. If he allows it, it will
be done.

SHRI ATAL BIHARI VAJPAYEE: In
the morning, I met the Speaker and he
allowed me to put an authenticated copy
on the Table of the Sabha. Let Shri
Sezhiyan be allowed to do so. I sccured
the permission of the Speaker.

MR. CHAIRMAN: It will be examin-
ed.

ot e © § gee ¥ amd
U ad @AT TRAT 3 fF 9% 3R
WYFd T8 9 @y ar § 9y P
gadf § ardr o & foa ot &
T Y § ¥ AW E v T AEy ¥ @t
FIE A § arqq Al F WY gw
agi wgd & fF feaY w1 ag e @
& 3 1 wro) mrsfeara 71 Afzde w0
&7 9T TEA FE) fowr 1 gHiAT wT
o w13 av fedl gad farm &1 3F
o7 I SR AT 6 T aF 98 9 |
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ot sqeeaa fw 0 2078 o
e <faw
awfa wgaa : 3g ar fasda

QIFgTA FAET § ATq AT, TG H
zrgq #r¢ fem grmogg A g6
I am in the hands of the House.

PROF. §. NURUL HASAN: I would
like 10 make a submission. I have to
go out of the country for a very impor-
tant conference and will be away frem
Monday to Friday.

SHRI K. LAKKAPPA (Tumkur): It
may be taken up the weck after that.

SHRI SHYAMNANDAN MISHRA:
That will be the last weck. It will
be difficult then. (Interruptions)

wfa wgRw o omm sgfor
g9 B ara 7% 77 & 0F G F 1 qAme
# fag, wy gear & 327 917 gaw
W

wa 4Ys a7 g 7 g ar 23w f&m
AgF FX A § | q7 WAETEiET
uF maedfeaag & fF g dac
R AYE Y Al T ad aw I A
am F AFA & | W A Al gHT
far o fav Y 32 fovm Yot 5w fawr
faar  smom

SHRI SHYAMNANDAN MISHRA:
At what time is he leaving on Monday?

PROF. S. NURUL HASAN: At scven

in the morning.

it wareaR fa s R oF aE a7
&1 i wn T fafreex wga 7Y 57 #aifs
TG AT AT @ & a1 37 F1 oaw F F18
gt fufrezz @ o 299 w1 w®w
& 1 & ITEY 4T grfadr § W amm
FT T |

wwmafa 9T @ 7Z W FFF I
g
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THE MINISTER OF PARLIAMEN-

TARY AFFAIRS (SHRI K. RAGHU-

RAMAIAHN): The Business Advisory Com-

mittee decided that it will allot two hours---

5.0 pm. to 7.0 p.m. That is the allotted

time. Let us go on till 7 pm. and then

we will see.

MR. CHAIRMAN: I want to tell you
that it will not be finished at 7 p.m.

SHRI K. RAGHU RAMAIAH: Then
we will postpone it to some other day
convenicnt to both the parties,

SHRI K. LAKKAPPA: Postpone it to
some other day. We canpot sit after
6 p.m.

awmafa wgam . A ag a7 F0)
#1701 g B 7 a7 av fedz ag 39 &
1z OAd o fzm wm ?
Do you apree?

SHRI K, LAKKAPPA:; Not after 6
pm.

oft wew fagrdt aw@dh ;- awiafy
't 6T aAT w@ww w1 ar Iy Ao
g g% 98T Wy & fF 9% & aqy
wdl wgrm qgt @ | w7 9vd faa¥
¥ fam aeT o 72 E A1 99 a2 A a1
o7 W16, a9 30 991 &1 @ faar sy
A a7 9% W 1 3T A1 W
aga w=q F P fr owew H oAy 4
a2 §

oY A o 0wl waim
a1 #1 gfn wma owifer 1 RN
g A1 Iq F RN fRar &

wamf wgEE © a1 6 aF as
qg q@9 A0 1IN F AR TRedE
g1 amd Wk fer gzt et femr
A FI faar I

st mRAA fe 0 awc g
At T wq g o oA el of 73
WE T g9gE 99 |
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oft gurwe i@ (2h) : ganfa
AT, & ¥fagw oga w1 wGEw 9
ST & g7 g1 91 /i< 7 a1 & e
g T g g1 aFAT §, A FoqAT AT
Fi=ara &1 AN & awar § #9066 qav
% wwaar g f5 acerc gagm A
fagd g, faemiat geir &t &
W fazai & @ faawar o
AIHTC {Taga & gra-a & g7 sifaq
WE iz fad g qag .0
WRyifmamgfs @7 atwd &
fau ai Mfeaa €5 § 10 e ¥ A9g
dt a§ gm ST AMF A A
SAFIL W AT FY {5 L7 deqr 7 ;1
FRmgAMag) HFITFam @
Al § 1 €8 ¥ weq.T § A1 Wi Tao
wat, wea, tfagra favm, faealt farea-
frama, qem AR | SHac §o W
e, weaw, thgra fawm, age fave-
faareg, st qda T, e, fe-
fearaa e WA L.
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oft wrAR frw oA At Y
wa, ga4r  Frogerar & o qwrg faer
CICE

(Interruption)

st g atE : Q2 A g S
g7 arfam ..

WY sy w0 Am § oW
waWid A4 g aF §

st gumer gi® : @i @
dgesfd 2 f& gw & AR F A
wadls Agl @ F WIwoar wrel
& 1 wgdm a1 g &

ot wzw fagr woRd © TR
gegfa g ¢ g £y gaw g’
gapfa AcAI ST as T g1

(Interruption) e s

18.00 hrs.

The Lok Sabha then adjourned till Eleveny
of the Clock on Monday, December 10,
1973/ Agrahayana 19, 1895 (Saka).
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